2925 Re: Cease-Fire on NOVEMBER 22, 1962 Papers laid on the Table 2926

India-China Border
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Mr. Speaker: Order, order. 1 feel
that this matter can be discussed by
the hon. Members when they are
meeting the Minister of Parliamentary
Affairs. There they can express their
viewpoint on whether we should sit
on Saturday or not, whether we
should sit on Monday and on allied
questions. That would be the proper
forum for that. At that moment they
can urge their views and make sug-
gestions.
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Mr. Speaker: Order, order. He might
resume his seat, He has stated what
he wanted.
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Mr. Speaker: There is no need for
repetition. I have understood him.

st Tyt oF miT & faw
R A & W g ar Afd
A o f5d WA aw oW
FAT T ar fv ®w @ Ty
qaiws & faaar gw afFT o =
FHT FEAT AET AT ATAA BT
AT WA § A AT ww @
g ff ag @ wmT @ TwR
7w = A fear 2, w9 oEE |
T of g fE W oA A oArsEar &y
FAAT F §H FAT 9Ogw fE AW A
™ faar 7 avgm am s A= ogn
ag &1 wET wec faar 2 adr
TAR] AFY A9AT  H Avg qeE FY
TARRfaT AT | gafan sfes @z
EAR SN E TR P e 1 VI L E
ME T AZ AT A T AT A
MmT F7 |

Mr. Speaker: Now papers laid on
the Table,

12.09 hrs.
PAPERS LAID ON THE TABLE

LETTER EXCHANGED EETWEEN THE Priva
MINISTER OF INDIA AND PrEMIER CHOU
EN-LAI

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): I beg to lay on the Table &
copy each of the following papersi—

(i) Text of letter dated 4th Nov-
ember, 1962, from Premier
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Chou En-lai to the Prime
Minister of India.

(ii) Text of reply dated 14th
November, 1862, from the
Prime Minister of India to the
Premier Chou En-lai,
(Placed in Library. See No. LT-
573/62).

Shri A. P. Jain (Tumkur): Will You
get them circulated among Members?

Mr, Speaker: Yes, I may.

PusLic DEBT (ANNUITY CERTIFICATES)
THiRD AMENDMENT RULES, 1962

The Minister of Finance (Shri
Morarji Desai): Sir, I beg to lay on
the Table a copy of the Public Debt
(Annuity Certificates) Third Amend-
ment Rules, 1962 published in Notifica.
tion No. G.5.R, 1257 dated the 28th
September, 1962, under sub-section (3)
of section 28 of the Public Debt Act,
1944, [Placed in Library. See No, LT-
574|62],

ANNUAL REPORT AND AUDITED Acco-

UNTS OF THE NATIONAL RESEARCH

DevELOPMENT CORPORATION OF INDIA,
New DeLHr

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): Sir, I beg to lay on the Table
a copy of the Annua! Report of the
National Research Development! Cor-
poration of India, New Delhi, (English
and Hindi versions) for the ycar end-
ing the 31st March, 1962 along with
the Audited Accounts and comments
of the Comptroller and Auditor Gene-
ral thereon, under sub-section (1) of
section 619A of the Companies Act,
1956, [Placed in Library. See No. LT-
575/62).

ANNuUAL. REPORT AND AUDITED Acco-
UNTS OF BHARAT ELECTRONICS LIMITED,
BANGALORE

The Minister of Defence Production
in the Ministry of Delence (Shri
Raghuramaiah): Sir, I beg to lay on
the Table a copy of Annual Report of
the Bharat Electronies Limited, Ban-
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galore, for the year 1961-62 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, under sub-
section (1) of section 619A of the Com.
panies Act, 1956. [Placed in Library.
See No, LT-576/62].
NOTIFICATIONS UNDER THE SEA CUSTOMS.
Acr, 1878, Erc.
The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat): Sir,
I beg to lay on the Table—

(i) a copy each of the following
Notifications under sub-section (4)
of section 43B of the Sea Customs
Act, 1878 and section 38 of the
Central Excises and Salt Act,
1944, making certain further
amendments to the Customs and
Central Excise Duties Export
Drawback  (General) Rules,
1960: —

(a) G.S.R. No. 1395 dated the 27th-
October, 1962,

(b) G.S.R. 1396 dated the 2T7th
October, 1962,

(c) GSR. 1397 dated the 27th
October, 1962,

(d) G.S.R, 1398 dated the 27th
October, 1962,

(e) G.S.R. 1437 dated the 3rd
November, 1962.

(f) G.SR. 1439 dated the 3rd
November, 1962,
[Placed in Library. See No. LT-
577/62].

(ii) a copy each of the follow-
ing Notifications under sub-sec-
tion (4) of section 43B of the Sea
Customs Act, 1878: —

(a) G.S.R. No. 1400 dated the 2Tth
October, 1962,

(b) G.SR. 1401 dated the 2Tth
October, 1962,

(c) G.S.R. 1402 dated the 2Tth
October, 1062,

(d) G.S.R, 1403 dated the 27th
October, 1962,



